
HIGH COURT OF JUbICATURE AT HYDERABAD
FOR THE STATE OF TELANGANA AND THE STATE OF ANDHRA PRADESH

ABSTRACT

DISTRICT JUDGES -Transfers and Postings of District Judges - ORDERS -

ISSUED.

ROC.NO.3121/2015-B.SPL

NOTIFICATION NO.772-B .5PL. bATED:O2.O5.2O13.
READ:

The High Cou’t is pleased to order the followirg Transfers and Postings of
District Judges: -

The District Judges mentioned in Column Number 2 are transferred wid posted
to the stations mentioned against their names in Column Number 3. Further, the
respective officers are directed to handover charge of their post(s) to the officers
mentioned in Co)urimn Number 4 and get themselves relieved and proceed to rhei. new
stations and take charge of their respective posts from the officers mentioned
Column Number 5.

NAME
AN DESISNATION

OF ThE OFFICER

(2)
Sri R.Murali,
Metropolitan Sessions
Judge-curn-Il Add).
District, Vijayawada,
Krishna District
Sri T.Anand,
Special Judge for trial
of cases under SCs and
5Ts (POA), Act, 1989-
cum-V Add). District
NcIre.

____

Sri K.V.Vijaya Kumar,
I Add). District Judge,
Chittoor.
Sri N.Ganesh Babu,
Metropolitan Sessions
Judge-cum-I Add).
District Judge,
Visa hqpØam.
Sri M.V.Ramana Naidu,
III Add). Special Judge
for CBI Cases,

Pr). District Judge,
Prakasam at Ongole.

Pr). bistrict Judge,
Anantapur.

Pr). District - Judge,
Medak at Sangareddy.

Judge, Family
Court-cum-VI
Add!. District
Judge, Nellore.

II Add). District
Judge,

--

IV Add). District
Judge,
Visakhapatnam.

POSTEt AS

(3)

HANb OVER CHARGE
OF HIS POST TO

(4)

TO ‘AKE CHAR1E OF
HIS POST FROM

(5)
Judge, Farny
Court, Kurnool.

Pr). District Judge,
Kurnool.

Pr). District Judge,
Chittoor.

Special Judge
for SPE and ACB
Cases,

Vijayawada

SL.
NO.

(1)
1)

2)

3)

4)

5)

II Add!. District
Judge,
Madanapal le.

I Add). District
Judge, Ongole.

I Add!. District
Judge,
Anantapur.

Special Judge for
trial of cases under
SCs and 5Th (POA),
AS..... iiflt

Pr!. Special
Judge for CBI
Cases,
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ydernbad.
M. Laxman,
Special
Economic
cum-Vill

Pri. District Judge,
lartgareddy District.

Pri. District Judge,
Krishna at
Machilipatriam.

I Addi. District Judge,
Mahabubriagar

Judge, Family Court
cum-Ill AddL District
Judge, Warangal.

Special Judge for trial of
cases under SCs arid 5Ts
(POA) Act, 1989-cum-Vil
AddI. District Judge,
Khammam

I AddI. District Judge,
Medak at Sangareddy.

Pri. Special Judge for
SPE and ACB Cases
cum-IV Addi. Chief
Judge, City Civil Court,
Hyderabad.

I Addl. District Judge,
lChcimmcim.

X Addi. Chief Judge,
Civil Court,

Hyderabad.

I Addl. Special
Judge for SPE and
ACB Cases-cum-V
AddL Chief Judge,
City Civil Court,
Hydercibad.

Special Judge for
Economic
Offences-cum
VIII Addi. M.S.J.,
Hyderabad
XI AddI. Chief
Judge, City Civil
Court, Hyderabad
thcluding post of
Judge, Family
Court, Hyaba
I AddL Chief
Judge, City Civil
Court,
Secunderabad.

Metropolitan
Sessions Judge,
Hyderabad.

Communal
Offences-cum
VII Addl.
M.5.J.,
Hyderabad.
Addl. Sessions
Judge for trial
of Communal
Qffences-cum

Judge, Family
Court, L.B.Nagar,
Rarigaredy
District.

5ptcial Judge
for SPE and AC
Cases,

aadG
Special Judge for
tria of cases under
SCs and STs (PQA),
Act, 1989-cum-VII
Addi. bistrict
Judge,
Mnhobubnugar

I Addl. District
Judge,
Warangal.

Prl. District
Judge,
Khrniumim.

Speiul Judge for
triai of cases
under SCs arid
STs (POA), Act,
1989-cuni-V Addl.
District Judge,
gçreddy
Addl. Special
Judge for 5PE and
ACB Cases-cum--V
Addl. Chief Judge,
City Civil Court,
Hrthad
Pri. District
Judge,
Khammam.

Sri P.Vijender,
Addi. District Judge,
Wanaparthy,
Mahabubriagar District.

Special Judge for
trial of cases under
SCs and STs (POA),
Act, 1989-cum-Addl.
bstrict Judge,

ubn
X Addl. District
Judge, Tirupati.

Sri &Ravindra Babu,
III Addi. District
Judge, Tirupati,
Chittoor District.

_______

Ch.k. Bhupathi,
Pri. Special Judge for
SPE and ACB Cases
cum-IV Addi. Chief
Judge, City Civil Court,
Hyderabad.

D. Chiranjeevulu,
X Addi. Chief Judge,
City Civil Court,
Hyderabad.

R. Pundareekakshudu,
Judge, Addl. Family
Court, City Civil Court,
Hyderabad.

6)

7)

8)

9)

10)

11)

12)

13)

14)

Ch. Vijaya Mohan,
Judge, Family
cum-Addi. Chief
City Civil
Secunderabad.

Court-
Judge,
Court,

G. L.akshmipathy,
I Addi. Metropolitan
Sessions Judge-cum-XV
AddI. Chief Judge, City
Civil Court, Hydercibad

br. V. Radha Krishna
Krupa Sagar,
IV Addl. Metropolitan
Sessions Judge-cum
XVIII Addi. Chief
Judge, City Civil Court,

Addl. M.S.J.
trial

for
of

Judge for City
Offences

Addl. M.5.J.

XI Addi. Chief
Judge, City Civil
Court,
Hyderabad.
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15) Syed Lateef-Ur- xVAãJ bistrictPrL take charge of

Rahman, Judge, LB. Nagar, Judge,

Judge, Family Court- Rangareddy District. Khammam.
with

cuni-VI Addi. District JLld9e, L.Ncqc,

Jqg Khamrncirri. -

-

anqareddybstrt.

Sri Syed Lateef Ur-Rahman, shall also take charge of the post of VIII AddI. District

Judge, L.B.Nagcxr, Rangareddy District from Chairman, LRAT-cum-II Addi. D.J..

ngqcy.

____ ____

__ ___

16) M. Venkata Rama Rao, IX Addi. Chief Judgejirl. District fdE Addi. Chief

Special Judge for trial City Civil Court, Judge, Judge, City Civ

of cases under SCs and Hyderabad. Khcimmam. Court,

STs (POA), Act, 1989- Hyderabad.

cum-VIl Addi. District
Judharnmant

___ _____
___

__ ______

17) Smt. G. Radha Rani, Judge, Family Court- Special Judge for Addi. Chief

I Addi. District Judge, cum-Addi. Chief Judge, Judge, City Civil

Medak at 5angareddy. City Civil Court, Act 1989-cu- Court,

Secunderabod. Addl. District SeDuriderobad,
Judge, Sangareddy
including the post of
Pri. District Judge,

Medak at

_-
_eddy

-_

18) G. Kanaka Sundar, Judge, Family Court- I Add I. District Pri. District

Special Judge for trial cum-VI Addi. District Judge, Nalgonda. Judge,

of cases under SCs and Judge, Khammam. Khmmatn.

STs (POA), Act, 1989-
cum-Addi. District
Judge, Nalgonda

______________

19) B.5. Jagjeevari Kumar, Chairman, Industrial Judge, Family Prl. District

I AddI. District Judge, Tribunal-cum-Presiding Court, Judge,

Nizamabad Officer, Labour Court, Nizamabad WarangaL

Waranqj.___

___
_______

20) P. Uday Kumar, Judge, Family Court, III Addi. District Judge, Family

IV Addi. District Nizamabad. Judge, L.B.Nagar, Court,

Judge, Rangareddy 1angareddy Nizamabcad

District District.

21) K.Ravindra Singh, I Addl. District Judge, - Rejularly assume

Judge, Family Court, Nizamabad. chirge as I Addi.

Nixamabad. District Judge,

__________

Nizamabad.

22) Smt. Ch. Santha Kumari, Judge, Family Court- Chairman, LRAT- XI Addi. Chief

VIII AddL District cum-Addi. Chief Judge, cum-IX Addi. Judge, City Civil

Judge, L.B. Nagar, City Civil Court, District Judge, Court,

Rangareddy District. Hyderabad. LB.Nagar. Hyderabad.
Rangareddy

__ -___

bistct

__

23) I. Krishnaiah, Special Judge for trial Special Judge for I AddI. District

Judge, Family Court- of cases under SCs and trial of cases under Judge Ncilgonda.
A -i-il CT’... /flIA4 A .4.

SCs and 51s (PQA),
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24) P. Subrahamanya Kumar, II Add!. District Shall handover I Add!. District
I AddL District Judge, Judge, Proddatur, charge of his post Judge, Kadapa.
Anantapur Kadapa District and Pr!. District

Judge, Anantopur
to Snit.

_______ _______________ ______

C.Sumalatha.

______ ______

25) H.Chandra Sekhar, II Add!. District Judge, X Add!. District Special Judge for

Judge, Family Court- Parvathipuram, Judge, Tirupati
5 and

cum-V Add!. District Vizianagaram District. Act, 1989-cum-AddL
Judge, Tirupati. bisrict Judge,

26) Smt. K. Syamaki Devi, I Add!. District Judge, Pr!. District Pr!. District
I Add!. District Judge, Neltore Judge. Judge, Nellore
Rajahmundry. Rajahrnundry

27) U. Satya Rao, II Add!. District Chairman, IV Add!. District
Judge, Family Court- Judge, Visakhapatnam. Co-Qperatve Judge,
cum-IV Add!. District Tribunal, Viscikhapatriam.
Juçayawada.

_________________

Vijayawada

________

28) 5mt. V.B. Nirmala Judge, Family Court- Chairman,
Geethambq, cum-IV Add!. District Co.Qpera’hve
Judge, Mahila Court- Judge, Vijoyawada. Tribunal,
cum-V Add!. District Vijayawada
Judge, Vijayawada After expiry of

her leave

29) C.B. Satyanarayana, Judge, Family Court- VII Add!. Special Judge for

XIV Add!. District cum-Vil Add!. District District Judge, tcl of eases under
5Cs and 5Th (POA),

Judge, Vijayawada. Judge, Eluru Vijayawada Act, 1989-cum-Addi.
District Judge,
Eluru.

30) Y.V.5.B.G. Pardha IX Add!. District VIII Add!. ChQirman, LRAT
Saradhi, Judge, Kovvur, West District Judge, cum-Il Add!.
XII Add!. bistrict Godavari District. Vijayawada. District Judge,
Judge, Vijayawada. Eluru.

31) G.V. Subrahmanyam, I Add!. District Judge, Judge, Family Special Judge for
II Add!. District Judge, Machitipatnam. Court, Kurnool triG! of cases

Adoni, Kunrool District, under SCs wid
5Th (POA), Act,
1989-cuni-AddI.
District Judge,

Machilipatnam.

32) Smt. P.V. Jyothirmai, Pr!. Special Judge for Judge, Family Special Judge for

Special Judge for trial CBI Cases, Court, Kurnool trial of cases under
SCs and 5Ts (POA)

of cases under 5Cs and Vsakhapatnam.
Act, 1989-cum-AddL

STs (POA), Act, 1989- District Judge,
cum-VIAddl. District Visakhapatnam arid

Judge, Ki.irnoo! also post of I Add!.
Special Judge for
CBI Cases,



A. Jagadeesh Chandra
Rao,
I AddI. bistrict Judge,
Mel lore

_____

V. Venkateswar Rao,
Special Judge for trial

of cases under SCs and
5Ts (POA), Act, 1989-
cum-IV Addi. bistrict

Judge,Srikakulam —

Sri K.V.Ramanai Rao,
Special Judge for trial
of cases under SCs and
STs (POA), Act, 1989-
cum-IV AddI. bistrict
Juge, ía.

G. Gopichand,
II Addi. bistrict Judge,
Visakhpatnam.

A.V. Ravindra Babu,
III AddI. bistrict
Judge-cum-Special
Judge for SPE and ACB
Cases, Visakhqpatnarn.
V. Venkata Seshu Babu,
Judge, Addi. Family
Court, Visakhapatnam.

Smt. G.Anupama
Chakravarthi,
PrI. Special Judge for
CBI Cases,
Visakhapatnam.

N. Ananada Rao,
II Addi. Special Judge
for CBI Cases,
Visakhapatnam

I AddI. bistrict Judge,
Chittoor.

Special Judge for trial

of cases under 5Cs and
STs (POA), Act, 1989-
cum-IV Addi. bistrict
Judge, Vizianagaram.

I Addi. bistrict Judge,
Viziciriagaram.

I Addi. bistrict Judge,
Guntur.

I AddI. bistrict Judge,
lajahmundry.

Special Judge for trial

of cases under 5Cs arid
STs (PQA), Act, 1989-
cum-VI Addi. bistrict
Judge, Kurnool.

II AddI. bistrict Judge1
Adoni, Kurnool bistrict.

IV Addl. bistrict
Judge,
Visakhapatriatn.

XII AddI.
bistrict Judge,
Viskhcipatnam.

Judge, Family
Court,
Visakhapatriam.

will :egukirly assunv
charge as t AddL

b.J., Vizianagaran
which post he i

holding fuB AddI.

Charge.

Judge, Mahila
Court-cum-V
Addl. bistrict
Judge,
Vijiyawada

Judge, Family
Court, Kurnool
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Prl. bistrict
Judge, Nellore

II Add I. bitri4.t

Judge,
Macanapal Ic.

I Addi. bisfrict
Judge,
Sri kaku kim.

Special Judge for
trial of cases under
SCs and STs (POA),
Act, 1989-cum-IV
Addi. bistrict
Judqe, Vizianagarum.

33)

34)

35)

36)

37)

38)

39)

40)

41)

Judge, Family
Court-cum-XII
Addi. bistrict
Judge, Guntur.

Pri. bistricT
Judge,
laj ahniundry.

Judge, Family
court, Kurnool.

Judge,
cum-V
Judge,

Mahita Court
Addi. bistrict
Vijayawada

Speckil Judge for
trial of cases
under SCs arid
STs (POA), Act,

1989-cum-AddI.
bistrict Judge,

isakRcitna -

Special Judge for
trial of cases under
SCs and STs (POA),

Act, 1989-curn-Addl.
bistrict Judge,

Visakhapatnan
including the post of
I AcIdL Special
Judge for CBI

Cases,
Visakhapatnam

Metropolitan Sessions I Chairman, LlAT
r. -‘ - - _... A .1.11 I .. ... TT

R. Niranjan, Special Judge
cDc ,.,4 AP
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42) N. RQJ Kumar, VIII Addi. istrict I Addi. istrict Special Judge

5pecial Judge for trial Judge, Medak Judge, Adilabad. for trial of cases

of cases under SCs and under 5Cs

5Ts (POA), Act, 1989- 5Th (POA), Act,

cum-V AddL istrict 1989-cum-Addi.

Judge, Adikibad. Disrict Judge,
Sangareddy.

43) G. Venkatci Krishncim V Add). Metropolitan I Add). bistrict Special Judge

Sessions Judge, Judge, for trici of cases

Judge, Family Court- Hyderabad. Karimnagar. under Essential

cum-Addi. bistrict Commodities

Judge, Karimnagar Aci’-cur-III
Add). M.5.J.,

Hyderobad.

44) b. Shaam Mohan Rao, Add). Chief Judge, City I Add). bistrict Chief Judge,

II Add). bistrict Judge, Small Causes Court, Judge, City Small

Jagtial, Karimnagar Hydercibad. Karimnagar. Causes Court,

bistrict. Hyderabad.

45) G. Sardar Mohan Rao, Add). Metropolitan Pr). bistrict Add). Sessior

V Add). bistrict Judge, Sessions Judge for Judge, Judge for trial

Kothagudem. trial of Jubilee Hills Khammam. of Communal

Car Bomb Blast ease- Qfferices-cum

cum-Addt. Family Court, VII Addi,

Hyderabad-cum-XXIII M.5.J.,

Add). Chief Judge, City Hyderabcid.

Civil Court, Hyderabad.

46) P.V. Ramana layalu, Chairman, Industrial Special Judge for Presiding Officer,

Judge Family Court- Tribunal-I Hyderabad. trial of cases under Labour Court-fl,
SCs and 5Ts (POA), Hyderabad including

cum-VII Addl. bistrct Act, 1989-curn-Addi. Chairman, Industrial

Judge, Medak at bistrict Judge, Trbunul-II and

Sangareddy. Sangareddy. Add). Industrial
Tribunal, Hyderobad.

47) M. Santha Raju, Judge, Family Court- I Add). bistrict Special Judge for

Add). bistrict Judge, cum-VII Add). bistrict Judge, Nalgonda. tri1 of cases

Miryalaguda. Judge, Medak at under 5Cs and

Sangareddy.
srs (POA), Act,
1989-cuni-AddI.
bistrict Judge,
Sangareddy.

48) Nimma Narayana, Judge, Add). Family Chairman, LRAT- XI Add). Chief

V Add). bistrict Judge. Court, City Civil Court, cum-Il Add). Judge, City Civil

Bhongir, Nalgonda Hyderabad. bistrict Judge, Court,

bistrict Suryapet. Hyderabad.

49) T. Venkateshwara XVI Add). bistrict I Add). bistrict[III Add).

Reddy, Judge, Ma)kajgiri Judge, bistrict Judge,
- . .

.
?nk,g-4 I t%innnr
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50) Smt. C. Sumalatha, I Addi. District Judge, She wiH be in fu While assuming

Chairman, Industrial Anantapur.
Addi. charge of the regiAar po$t
post of Chorman,

Tribuna)-cum-Presiding Industrial Tribun&- £hQIJ G take

Officer, Labour Court, cum-Presiding charge of the

Anantapur
Officer. Labour post of PrL
Court, Anantupur, Disirict Judge.
until further orders.

Atapur

51) M. Srikantha Chary, XIV Add I. District II AddI. District VII Add I.

VIII Add!. District Judge, Vijayciwada. Judge, bisrict Judge,

Judge, Chittoor Madanapae. Vijyawada

52) C. Lakshmi Narayana, Chairman, Industrial VI AddI. District Pr!. District

II Addi. District Judge, Tribunal-cum-Presidirig Judge, Kakinada. Judge, Guntur,

Amalapauram, East Officer, Labour Court,

Godavari District. Guntur.

53) Ch. Balagarigadhara Judge, Addi. Family Judge, Family Jud& Fwnily

Tilak Roy, Court, Visakhapatncim. Court-cum-IX Court,

V Add!. District Judge, Add!. District VLi.akhapatnam.

Rajahmundry. Judge,
Rajahmundry.

54) A. Varaprasada Rao, Judge, Mahila Court- Judge, Family XII Add!.

Special Judge for trial cum-VI Add!. District Court-cum-IX bitrict Judge,

of cases under 5Cs and Judge, Visakhapatnam. Addi. District Viskhapatnoi.

5Ts (POA), Act, 1989- Judge,

cum-X Add!. District Rajahmundry.

Judge, Rajahmundry,

East Godavari District.

______________

55) B. Syam Sunder, Judge, Family Court- III Add!. X Add!. bistilct

XIII Add!. District cum-V Add!. District District Judge, Judge, Tirupati.

Judge, Narsaraopet Judge, Tirupati. Guntur.

56) N. Raja Prasada Baba, XI AddL bistrict IIAddL Judjc für

X Add!. District Judge, Judge, Gudiwada Judge &urtur. trail of cases under

5C3 and STs (POA),

Gurazcila. Krishna District Ac, l989-curn-X
Add!. bistrict

Judge,
Mcchiiipatrium.

57) N. Malyadri, Special Judge for trial Pr!. District Judge, Family

Judge, Family Court- of cases under SCs and Judge, Court-cum-IX

cum-lIX Add!. District 5Ts (POA), Act, 1989- Srikakulam. Add!. bisIrct

Judge, Srikakulam. cum-X Add!. District Judge,

Judge, Rajahmundry. Rcijahmundry.

58) P.V. Rambabu, III Add!. District Chairman, Sales tX Add!. District

Chairman, Co-operative Judge, Tirupati. Tax Appellate Judge, Tirupoti.

Tribunal, Tribunal (Add!.

Visakhapatnam. ench),
Visakhapatnam
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60) - Smt. G.Sunitha, IIAddl. Special Judge III AddIj 5peckd Judge for

IV Addi. bistrict for CI Cases, District Judge, tal cf cases wider
SCS ad 5Th (POAJ

Judge, Tanuku. Visakhapatncim. Bhimavaram. Act, 1989-cum-AddL
strict Judge,
Visakhapatncim.

61) Smt. 5. Praveena, Special Judge for She shall relieve AddL 5ession

fegistrar, Andhra Economic Offences- herself Judg. for trial of

Pradesh, State cum-VIII Addi. Communal

Consumer Disputes Metropolitan Sessions
VII AddL M.S.J.

Redressal Corrnsson, Judge, Hyderabad. Hyderabad.
Hyderabad. -

____
_____ ______

The officers mentioned in Column Number 4 will be in full AddL charge of the

post(s) mentioned in Column Number 2, until further orders.

NOTE: 1. The officers, who are availing 15t half of the summer vacation, shall avciil the same

arid join at the new station. The officers, who are availing 2’ half of the summer

vacation, shall join at the new station immediately without availing any joining time

and then avail vacation.

2. All the officers under orders of transfer are directed to pronounce the

judgments/orders which were already reserved and join at their new stations.

3. All the officers who were transfer shall fill up Part-I and Part-E of Annuu

Confidential Reports to till their relieve and haridover the same to th concerned

Pri, District Judges.

4. In case the officers from whom they have to take charge or to whom they hove to

handover charge are on leave or absent for any other reason, the cork:erned

officers will seek instructions from the concerned Unit Heads who in turn will

make alternative arrangements, intimating the same to the High Court.

5. The Officers, viz., Sarvasri N.Raj Kumar, G.Venkutu Krishnam Roju, Sri b.Shum

Mohan Rao, G.Sardar Mohari Rao, P.V.Ramaria Rciycdu, M.Santha Icaju, Nimn

Narayaria, T.Venkateswara Reddy, M.Srikantha Chary, Ch.alagangadhara Rao,

A.Varaprasoda Rao, 8.Shyam Sunder, Sri N.Rajaprasadci Baba, N.Malyadri,

P.VRambabu, K.Chidariarida and smt. G.Sunitha, are not entitled to draw transfer

grant/disturbance allowance, transfer TA. and other consequential benefits since

the officers are transferred to the present stations at their request.

6. The Order placed in the Hiqh Court’s Web Site http://h.tcp.r;jjmd the

downloaded copy from the web site is valid for relieving and joining duty.

To
The officers concerned.

2. The Pri. Secretary to Hon’ble the Chief Justice and Personal Secretaries to

Hon’ble Judges (for placing before their Lordships kind perusal).

3. The Personal Secretaries to the. Registrars, and District Judge (Enquiries).
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4. The Central Project Coordinator, High Court of Judicature at Hyderabad (with a

request to direct the concerned to upload the proceedings in the High Court’s

Website)
5. The Secretary to Government, Law (L.A & 3 - 5C.F) bepurtmett, Government of

Tekingana, Hyderubad.

6. The Secretary to Government, Law (LA & J - 5C.F), epartment, Government of

Andhra Pradesh, Hyderabad.

7. The birector, Andhra Pradesh Judicial Academy, 5ecunderabad.

8. The Member Secretary, Andhra Pr’adesh State Legal Services Authority,

Hyderabad.

9. The Member Secretary, Telangana State Legal Services Authority, Hydercabad.

10. The Chief Judge, City Small Causes Court, Hyderabad

11. The Chief Judge, City Small Causes Court, Hyderabad

12. THE PRL. bISTRIT JUbGES:

Adilabad, Anantapur, Chittoor, ast Godavari at Rajahrnundry, Guntut’, Kadctpa,

Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool, Mcihabubnagor, Medak

at Sangareddy, Nalgonda. Nellore, Nizwnabad, Prakcisam at Ongole, Rongareddy

bistrict, Srikakulam, Visakhcipatnam, Vizianagaram, Warangal and West Godavari

at Ekiru.

13. THE I AbDL. bISTRICT JVbGES:

Adilabad, Anantapur, Chittoor, East Godavari at Rajahmundry, Guntur, Kadapa,

Karimnagar, Khammam, Krishna at Machilipatriam, Kurnool, Mahabubnagar, Medak

at Sangareddy, Nalgonda, Nellore, Nizamabad, Prakasarn at Ongole, Rangareddy

bistrict, Srikakulam, Visakhapatnam, Vizianagaram, Warangal and West Gcdavari

at Eluru.

14. The Metropolitan Sessions Judge, Hyderabad, Visakhapatnom and Vijoyawada

15. The Pay and Accounts Officer, Hyderabad.

16. THE bI5TRICT TREASURY OFFICERS:

Adilabad, Anantcapur, Chittoor, Kakinada, Guntur, Kadapa, Karimnagar, Khammarn,

Machi lipatnam, Kurnool, Mahabubnagar, Songareddy, Nalgonda, Nel lore,

Nizamabad, Ongole, Rangareddy bistrict, Srikakulam, Visakhapatnam,

Vizianagaram, Warangal and Eluru.

17. The Section Officers:- (a) B.Section, (b) b.II Section, (c) Vigilance Cell, (d)

E.Section (e) Work Review Cell, (f) O.P. Cell, (g) b.udget, (h) Enquiry Cell (I)

Computer Section, (3) Special Officers Section, High Court of Aridhra Pradesh,

Hyderabad

18. THE EbITORS:
1. THE HINbU, HYbERABAb.

2. THE bECCAN CHRONICLE, SECUNbERABAb

3. THE NEW INbIAN EXPRESS, HYbERABAb

4. THE EENAbU, HYbERABAb

5. THE VAARTHA, HYbERABAb.

6. THE ANbHRA JYOTHI. HYbERABAb.

7. THE SIASAT, HYbERABAb
i ir rAKl-rLiA rri v 4th .Srt Sarada Naciar Colony,


